Annaexure 3

Name of the corporate debtor: RKW Developars Privete Limited; Date of commencement of CIRP: 27.09.2021 (Order recatved by IRP on 131.10.2021); Ust of craditors us on: 13.12.2021

List of secured financial creditors (Other than financlal creditors belonging to sny class of creditors)
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Note &:

{1}Corporata Guarantee to Radius Estate and Developers Private Limited

2)Free sale Carpet area admeasuring 103,123 sqft arising out of all that piece and parcel of the land bearing CTS No, F/650, admeasuring 595.80 Sq.mtrs and CTS No. F/652, admeasuring 1153.9 Sq.mtrs, Town Planning Scheme-I1l, Bandra, of Village
Pall, Taluka Andheri and future construction thereon and CTS No.C/B71, C/863/ A (part) and ¢/863 B {Part) of Village Bandra

Note B:
1) Plot No A of Plot no 1 bearing survey na 25/C, CTS Nos 990,990/1 and 990/2 of village Juhu, Juhu Road Andheri
2) Final plot No 604 of town Planning scheme Bandra I1l and bearing CTS No F/72A admeasuring 538 2 Sq.M.

Note: There are cartain clarifications/Information sought from the claimants for the claim received and the same is awaited. Panding such clarifications, the claims have bean kept under verification based on the K by the
claimants




